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Inder Singh v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 4568 
Kailash Chand Sharma v. State of H.P., (Ajay Mohan Goel, J.), 2025 SCC OnLine HP 4582 
Kanta Devi v. Tek Chand, (Ajay Mohan Goel, J.), 2025 SCC OnLine HP 4533 
Keshav Ram v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 4570 
Kishore Lal v. State of H.P., (Rakesh Kainthla, J.), 2025 SCC OnLine HP 4539 
Krishna Sharma v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 4577 
Lalman v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 4567 
Lavleen Kumar v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 4548 
Maja Ram v. Narcotics Control Bureau, (Satyen Vaidya, J.), 2025 SCC OnLine HP 4543 
Mohina Mahajan v. Ankush Mahajan, (Ajay Mohan Goel, J.), 2025 SCC OnLine HP 4532 
Municipal Corpn. v. Shiksha Nanda, (Ajay Mohan Goel, J.), 2025 SCC OnLine HP 4534 
Narender v. State of H.P., (Bipin Chander Negi, J.), 2025 SCC OnLine HP 4542 
Naresh Kumar v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 4544 
Naveen Kumar v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 4564 
Neeraj Negi v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 4565 
Pankaj Kaundal v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 4573 
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Pawan Kumar v. Himachal RTC, (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 4583 
Pooja Devi v. H.P. RTC, (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 4580 
Prem Chand Katna v. CIT, (Vivek Singh Thakur and Sushil Kukreja, JJ.), 2025 SCC OnLine HP 

4574 
Prem Chand Katna v. CIT, (Vivek Singh Thakur and Sushil Kukreja, JJ.), 2025 SCC OnLine HP 

4575 
Prem Chand Katna v. CIT, (Vivek Singh Thakur and Sushil Kukreja, JJ.), 2025 SCC OnLine HP 

4576 
Pushpa Devi v. Satluj Jal Vidyut Nigam Ltd., (Ajay Mohan Goel, J.), 2025 SCC OnLine HP 4529 
Raghubir Singh v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 4552 
Rahul Kumar v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 4563 
Rajesh Kumar Janga (Dr.) v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 4547 
Raman Kumar v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 4584 
Ramesh Lal v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 4551 
Ranjana Rawat v. State of H.P., (Virender Singh, J.), 2025 SCC OnLine HP 4540 
Rattan Chand v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 4558 
Ravinder Kumar v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 4569 
Sanjay K. Maanav v. State of H.P., (Rakesh Kainthla, J.), 2025 SCC OnLine HP 4541 
Saroj Kumari v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 4578 
Satender Pal v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 4550 
Satpal Singh v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 4555 
Shashi Chauhan v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 4572 
Shriram General Insurance Co. Ltd. v. Renu, (Satyen Vaidya, J.), 2025 SCC OnLine HP 4587 
Shyam Lal v. State of H.P., (Rakesh Kainthla, J.), 2025 SCC OnLine HP 4537 
State of H.P. v. Kaul Ram, (Sushil Kukreja, J.), 2025 SCC OnLine HP 4535 
Sunita Devi v. Khem Dass, (Vivek Singh Thakur, J.), 2025 SCC OnLine HP 4586 
Susheel Kumar v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 4566 
Tohnu Ram (Deceased) v. Ultra Tech Cement, (Bipin Chander Negi, J.), 2025 SCC OnLine HP 4530 
Tulsi Ram v. Mustaq Qureshi, (Vivek Singh Thakur, J.), 2025 SCC OnLine HP 4527 
Udham Singh v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 4579 
Vidya v. Vinita, (Satyen Vaidya, J.), 2025 SCC OnLine HP 4588 

  
Madras High Court   [37] 

Balan v. Revenue Divisional Officer cum Sun Divisional Magistrate, (Shamim Ahmed, J.), 2025 SCC 
OnLine Mad 5542 

C. Rajaraman v. State, (N. Sathish Kumar, J.), 2025 SCC OnLine Mad 5554 
C. Rajkumar v. State, (T.V. Thamilselvi, J.), 2025 SCC OnLine Mad 5541 
D. Petchimuthu v. State of T.N., (Sunder Mohan, J.), 2025 SCC OnLine Mad 5553 
Devendrakula Velalar Uravinar Murai Iruppu Allinagaram v. State, (G.R. Swaminathan, J.), 2025 

SCC OnLine Mad 5551 
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Dhanraj N Kochar v. L. Dhandapani, (N. Anand Venkatesh, J.), 2025 SCC OnLine Mad 5547 
G. Govindharaju v. State of T.N., (M. Dhandapani, J.), 2025 SCC OnLine Mad 5557 
G. Sakthivel v. Collector, (M. Dhandapani, J.), 2025 SCC OnLine Mad 5556 
H. Kumari v. R. Navaneetham, (M. Jothiraman, J.), 2025 SCC OnLine Mad 5538 
K. Subramania Nadar Vadivoo Ammal Educational Trust v. Tamil Nadu Dr. MGR Medical 

University, (P.T. Asha, J.), 2025 SCC OnLine Mad 5552 
K.P. Kalicharan v. State of T.N., (Manindra Mohan Shrivastava, C.J. and G. Arul Murugan, J.), 

2025 SCC OnLine Mad 5566 
Kalaiselvi Sundhar v. R. Sakthivel, (R. Suresh Kumar and Hemant Chandangoudar, JJ.), 2025 SCC 

OnLine Mad 5535 
L. Jagadeesh v. Revenue Department, (Manindra Mohan Shrivastava, C.J. and G. Arul Murugan, 

J.), 2025 SCC OnLine Mad 5562 
Lathif v. Samshath Begum, (P.B. Balaji, J.), 2025 SCC OnLine Mad 5536 
Loganathan v. Sekar, (M. Jothiraman, J.), 2025 SCC OnLine Mad 5549 
M. Radha v. Chennai Port Trust, (Manindra Mohan Shrivastava, C.J. and G. Arul Murugan, J.), 

2025 SCC OnLine Mad 5563 
Pondy Die Castings (P) Ltd. v. Provident Fund Commr.-II, (K. Surender, J.), 2025 SCC OnLine Mad 

5559 
Ponnusamy v. Malathi, (M. Jothiraman, J.), 2025 SCC OnLine Mad 5537 
R. Radhika v. D. Vaithiyanathan, (M. Jothiraman, J.), 2025 SCC OnLine Mad 5548 
R. Vinotha v. Collector, (G.R. Swaminathan, J.), 2025 SCC OnLine Mad 5550 
S. Maheswari v. D. Sankaran, (P.B. Balaji, J.), 2025 SCC OnLine Mad 5532 
S. Mohan Kumar v. M. Usha, (M. Jothiraman, J.), 2025 SCC OnLine Mad 5539 
Sanjeev Wasan v. Union of India, (M. Nirmal Kumar, J.), 2023 SCC OnLine Mad 8466 
Sathish C. v. Greater Chennai Corpn., (Manindra Mohan Shrivastava, C.J. and G. Arul Murugan, 

J.), 2025 SCC OnLine Mad 5564 
Shriram Finance Ltd. v. Mohanavel, (N. Anand Venkatesh, J.), 2025 SCC OnLine Mad 5534 
Sinduja Exports v. UCO Bank, (Manindra Mohan Shrivastava, C.J. and G. Arul Murugan, J.), 2025 

SCC OnLine Mad 5565 
Smart Credit India Finance Ltd. v. Sampathkumar S., (N. Anand Venkatesh, J.), 2025 SCC OnLine 

Mad 5533 
Sudarsan Trading Co. Ltd. v. T. Rajendiran, (M. Jothiraman, J.), 2025 SCC OnLine Mad 5546 
T. Prabakaran v. Collector, (Manindra Mohan Shrivastava, C.J. and G. Arul Murugan, J.), 2025 

SCC OnLine Mad 5561 
T.D. Ramasamy v. Collector, (M. Dhandapani, J.), 2025 SCC OnLine Mad 5555 
Tractors & Farm Equipment Ltd. v. Standard Corpn. India Ltd., (Senthilkumar Ramamoorthy, J.), 

2025 SCC OnLine Mad 5540 
V. Amudha v. Greater Chennai Corpn., (Manindra Mohan Shrivastava, C.J. and G. Arul Murugan, 

J.), 2025 SCC OnLine Mad 5560 
V. Indirani v. District Town & Country Planning Department, (V. Lakshminarayanan, J.), 2025 

SCC OnLine Mad 5567 
V. Venkat v. State of T.N., (M. Dhandapani, J.), 2025 SCC OnLine Mad 5558 
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Vasanth v. State, (Sunder Mohan, J.), 2025 SCC OnLine Mad 5544 
Viji v. State of T.N., (Sunder Mohan, J.), 2025 SCC OnLine Mad 5543 
Yogesh v. State of T.N., (Sunder Mohan, J.), 2025 SCC OnLine Mad 5545 

  
Madhya Pradesh High Court   [39] 

Akhilesh Shukla v. State of M.P., (Achal Kumar Paliwal, J.), 2025 SCC OnLine MP 6330 
Alok Gupta v. Agricultural & Processed Food Products Export Development Authority, (Pranay 

Verma, J.), 2025 SCC OnLine MP 6363 
Ankesh v. State of M.P., (Rajesh Kumar Gupta, J.), 2025 SCC OnLine MP 6351 
Babulal v. State of M.P., (Subodh Abhyankar, J.), 2025 SCC OnLine MP 6346 
Balveer Singh Parihar v. State of M.P., (Milind Ramesh Phadke, J.), 2025 SCC OnLine MP 6357 
Bhagirath v. State of M.P., (Milind Ramesh Phadke, J.), 2025 SCC OnLine MP 6350 
Brajmohan Kushwah v. State of M.P., (Rajesh Kumar Gupta, J.), 2025 SCC OnLine MP 6345 
Desjraj Yadav v. State of M.P., (Pramod Kumar Agrawal, J.), 2025 SCC OnLine MP 6331 
Dharmendra Rajput v. State of M.P., (Rajesh Kumar Gupta, J.), 2025 SCC OnLine MP 6339 
Dinesh Sharma v. State of M.P., (Sanjeev S. Kalgaonkar, J.), 2025 SCC OnLine MP 6329 
Ganga Sagar Tripathi v. State of M.P., (Maninder S. Bhatti, J.), 2025 SCC OnLine MP 6364 
Hariom Tiwari v. M.P. State Agricultural Marketing Board, (Vijay Kumar Shukla, J.), 2025 SCC 

OnLine MP 6355 
Hemraj Ninama v. State of M.P., (Sanjeev S Kalgaonkar, J.), 2025 SCC OnLine MP 6335 
Irfan v. State of M.P., (Sanjeev S Kalgaonkar, J.), 2025 SCC OnLine MP 6333 
Jackei v. State of M.P., (Sanjeev S Kalgaonkar, J.), 2025 SCC OnLine MP 6334 
Lakhan Dhanak v. State of M.P., (Vivek Rusia and Binod Kumar Dwivedi, JJ.), 2025 SCC OnLine 

MP 6358 
Mangal Prasad Gaud v. State of M.P., (Amit Seth, J.), 2025 SCC OnLine MP 6359 
Manna Trust v. Jila Panchayat, (Vivek Rusia and Binod Kumar Dwivedi, JJ.), 2025 SCC OnLine 

MP 6353 
Moh Mumtaj v. State of M.P., (Achal Kumar Paliwal, J.), 2025 SCC OnLine MP 6326 
Nana v. State of M.P., (Sanjeev S. Kalgaonkar, J.), 2025 SCC OnLine MP 6337 
Narendra Kachi v. State of M.P., (Achal Kumar Paliwal, J.), 2025 SCC OnLine MP 6332 
Prashansa Bajpai v. Tribal Welfare Department, (Maninder S. Bhatti, J.), 2025 SCC OnLine MP 

6356 
Rakesh Gupta v. State of M.P., (Achal Kumar Paliwal, J.), 2025 SCC OnLine MP 6328 
Ram Dayal v. State of M.P., (Rajesh Kumar Gupta, J.), 2025 SCC OnLine MP 6348 
Ravi v. State of M.P., (Milind Ramesh Phadke, J.), 2025 SCC OnLine MP 6344 
Shaihnwaj Khan v. State of M.P., (Milind Ramesh Phadke, J.), 2025 SCC OnLine MP 6347 
Shriram Finance Ltd. v. Sub Registrar Ujjain, (Pranay Verma, J.), 2025 SCC OnLine MP 6360 
Sonu Bodana v. State of M.P., (Sanjeev S. Kalgaonkar, J.), 2025 SCC OnLine MP 6342 
State of M.P. v. Dinesh Narayan Trivedi, (G.S. Ahluwalia and Ashish Shroti, JJ.), 2025 SCC OnLine 

MP 6354 
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State of M.P. v. Pushpa Shrivastav, (G.S. Ahluwalia, J.), 2025 SCC OnLine MP 6352 
Suraj Kacchi v. State of M.P., (Achal Kumar Paliwal, J.), 2025 SCC OnLine MP 6338 
Surendra v. State of M.P., (Sanjeev S. Kalgaonkar, J.), 2025 SCC OnLine MP 6341 
Suresh v. State of M.P., (Sanjeev S. Kalgaonkar, J.), 2025 SCC OnLine MP 6340 
Vikash Gautam v. State of M.P., (Pramod Kumar Agrawal, J.), 2025 SCC OnLine MP 6336 
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